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A memo 3,td .27.02.06 has h:en filed on behalf of 

the Applicant seeking perinission to withdraw this 

Case. A copy of the said memo has already en 

sc?rved on Mr.R,C.Rath,,I-d.St.anding Counsel for 

the Railways. 

Head. The prayer for withdrawal of this 

0,AJ.30/06 is hereby allo,ed. 

cordinjly, this 0..30/06 stands dismissed 
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Send copies of this order to the Applicant and 

to the Respondents in the address.given in the 

O.A. Free cooies of thid order be also given to 

M.A.Nayak.Ld.Courisel appearing for tlie Applic.EInt 

j3nd to Nr..0 	Ld .3t3nd..noCr 	for t.h 
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- Nemir(J) 


